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MINISTRY OF INFORMATION & BROADCASTING 
NOTIFICATION

New Delhi, the 15th December, 1995
G.S.R- 798 (E),—In exercise of the powers conferred by sub-section (1) of section 8 of the Cinematograph Act, 1952 

(37 of 1952), the Central Government hereby makes the following rules further to amend the Cinematograph (Certification) 
Rules, 1983, namely :—

1. Short title and commencement.—( I) These rules may be called the Cinematograph (Certification) (Third Amend­
ment) Rules, 1995.

(2) They shall come into force with effect from the 1 st January, 1996.
2. In the Cinematograph (Certification) Rules, 1983, in sub-rule (1) of rule 16, for the words "seven clear days" the 

words "twenty one clear days" shaJl be substituted.
[File No. 810/89/(l 9)/94-F(C)] 

RAGHU MENON, Jt. Secy.

Foot N ote:—The principal rule was published, v/i/e No. GSR 381(E) dated 9-5-83 in the Extraordinary Gazette of India, 
Part II, Section 3(i) and subsequently amended by ;

(i) GSR 83(E) dated 28-2-84; 
(it) GSR 4 13(E) dated 29-5-84;

(iii) GSR 814(E) dated 13-12-84
(iv) GSR 772(E) dated 21-10-89 
(V) GSR 702(E) dated 27-11-91

(vi) GSR 67(E) dated 30-1-92;

(vii) GSR 603(E) dated 3-8-94;
(viii) GSR 816(E) dated 16-11-94; 

(ix) GSR 817(E) dated 16-11-94; 
(X ) GSR 121(E) dated 11-3-95; 

(xi) GSR 370(E) dated 28-4-95.
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